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Region/StatelName of Installed Estimated Date of 
the Project and Capacity Cost Sanction 
Implementing Agency (MW) (Rs. Crores) 

Serlui 'S' 2x4.5=9 41.57 31.10.91 
(Govt. of Mizoram) 

1992-93 

Northern Region 

Nil 

North-Eastern Region 

Nil 

1993-94 

Northern Region 

Tehri St. I (UP) 4x25D-1000 3391.40 15.3.94 
THDC (Joint Venture of 
Govt. of India and 
Govt. of Uttar Pradesh) 

Shahput1(andi 2x40+2x40+ 895.08 5.7.93 
(Govt. of Punjab) 1x6=168 

North-Eastern Region 

Kopili St. I Extn. 2}c5O=100 
(NEEPCO) 
(A Central Govt. Undertaking) 

Telecom expansion 

*12. SHRI SULTAN SAlAHUD-
DIN OWAISI: 

SHRI D.VENKATESWARA 
RAO: 

Will the Minister of 
COMMUNICATIONS be pleased to state: 

111.00 14.5.93 

(a) the Quantum of funds required 
by the Govemment for development 
and expansion of telecommunication net-
work; 

(b) whether Sweden has agreed to 
help India in tele-communication 
expansion programmes; 
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(c) whether any agreement has 
been reached in this regard; and 

(d) if so, the details thereof alongwith 
the names of other countries who have 
shown interest in this regard? 

THE MINISTER OF STATE OF 
THE MINISTRY OF COMMUNICATIONS 
(SHRI SUKH RAM): (a) Based on Eighth 
Five Year Plan targets, the requirement 
of funds have been assessed as Rs. 
40555 crores. However under National 
Telecom Policy 1994, the targets have 
been revised. 

(i) To provide telephone on 
demand by 1-4-97. 

(ii) To provide public telephone 
facility in all villages. 

The additional investment to the 
tune of approximately Rs. 23000 crores 
is required for meeting this revised target 
which is envisaged to come partly from 
private sector and partly from department 
of Telecommunications. 

(b) There is no specific proposal 
from Sweden in this regard. 

(c) Question does not arise. 

(d) Question does not arise. 

National Highways 

*13. SHRI S.B. SIDNAL: WiH the 
Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) the roads/State Highways 
proposed to be declared as National 
Highways during the Eighth Five Year 
Plan, State-wise; 

(b) the details of roads proposed 
to be declared as National Highways 
during 1994-95; and 

(c) the details of the proposals for 
construction of bridges on National 
Highways during 1994-95 and during the 
Eigth Plan? 

THE MINISTER OF STATE OF 
THE MINISTRY OF SURFACE 
TRANSPORT (SHRI JAGDISH TYTLER): 
(a) Based on the allocation earmarked 
under the Central Sector Roads 
programme in the 8th Five Year Plan, it 
has been possible to declare only one 
road viz. Kumool-Chittoor in Andhra 
Pradesh as National Highway so far. 

(b) It is too early to indicate the 
details of roads likely to be declared as 
National Highways during 1994-95. 

(c) In the Annual Plan (1994-95). 
it is proposed to take up the construction 
of 245 bridges at an estimated cost of 
Rs. 336.05 crores and in the 8th Plan. 
429 bridges at an estimated cost of Rs. 
680 crores. 

Murari Committee Report 

·14. PROF. UMMAREDDY VENKA-
TESWARLU: Will the Minister of FOOD 
PROCESSING INDUSTRIES be pleased 
to state: 

(a) whether the Government have 
considered the recommendations of the 
Murari Committee Report on the deep 
sea fishing industry; 

(b) 11 so, the recommendations 
proposed to be implemented during 1994 
partlcularty in Andhra Pradesh; and 




